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•111. Sul Vllbwa ~ PaM1e11 an..._Pnlla*,._.: 
S1art K1lillea PaUu,U: 
aut Balri: 
llUl ..... Uma71: 
IUI YuQ&l Slqll: 
Dr. Malaa4en ..,._.: 

Wiii tbe Mlnkter of ... _,,. ua 
l..,a7 be plea.M to r.ler '° tbe res>l7 
Cl.,.n \o. &arTed Quni.loll No. 247 Oii 
tbe 2'7tb Aupat, 1"8 and ltale: 

(a ) wbilU...r Goftm-nt llave tllla-
liMd the r ~ reprd.lna Swi. 
and SoYlet co\laboratlon In tbe manu-
'factu.te ot watch• Ill lndla; ~ 

( ~  It .... tlM ...it 111.enaft 

TIM De ... 7 .....,, Iii ,._ lllllm-

lrJ .. 1 .... ,,. .... hltl1 (Sllrt 
BlbiadlalllMlra Misra>: (a) and ( bl . 
Tbe proPQ99ls are still u.r-lf'r cons!-
wataoa. 

•in. Sbrl 8wloodb Hauda: Will the 
l\41rusler of eo-... ce be pleased to 
•Ulte: 

(a ) whet-It ii a tact tbat the 
produ.Uon of mancane.e ore ii not 
..,n!cient lo meet tbe demand tor u-
POrt •caiDst ordara received; 

(b) If ao, \he ~ beilll taken lo 
lncreue tbe production; and 

(c) lhe total quanllt7 to be exported 
dl4li.n& 1965-MT 

l'lle Mhalster of Commerce (Slarl 
M.anubbal Shall): (a) and (b).  While 
there is no particular dift\culty in 
regard to lower crades, dimculty is 
beinc felt In meetlnc the demands for 
h :gher crade o:e which have Increas-
ed both from the local ferro-manga· 
nese industry and from the eJCpOrt 
angle. Various steps needed to in-
crt>ase producUon have recently been 
suneated by the Manganese Ore 
Committee and their recommenda-
tions are bell\I proceued now by the 
Mine ral Ore Export Advisory Com-
mittee. The steps suuested include 
grant of more teases, assistance to-

~  meehanlulion. beneftcation 
and blendin1. 

(c) The 1<>tal quantity n r ~ 

to be exported durinc 11165-M Is 
approximately l •7 million metric tons. 

ss,.n ee Steel 

•ua. art Vl4Ja c.araa Dllllla: 
&Mt ..... 0-.. 
K.acllUY&l:ta: 
hri Pan*r: 
Dr. ~  s-..: 
lllrl Clludak: 
IUt J. P. JyeUllll: 

~  lllallMla: 
r ~  

lllrt WMl!wa: 
aut .... : 

Will the Minister ct Mlel ... Ill.-
be pleued to sta'9: 

(a) whether there II an7 propoeal 
to export rleel tror lndla; 
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(b) It ao, the broad feat..,... lhereot; (c) Gofrnment Is not aware of any 
and threat of direct action by the Indian 

(c) the counrriee lo which the steel National 'l'rade Union Congresa. 
will be e:cported! 

Tbe Minis&er of Steel Uld Miiles 
(Shrl Saujiva Reddy): (a) and (b). 

Yes, Sir. An 8 xport tar11et of 3,00,000 
tonnes of steel ha.. been fixed for the 
year 1965-68. The export of bara and 
rods, 1tructurals and heavy ralll, 
which are relatively mo..., eaally 
avuilable, is permitted on the bads of 
direct cub sales. 

(c) Exports will 'be made as before, 
depending mainly on the price• ob-
tained, mostly to countries in South 
Ea.;t Asia, the Kiddle East, Africa and 
to a few countries n Europe. 

0 19'. Sbri aa-J&war T .. lla: 
lillrl lllmat.iqka: 

Will the Wniater of eom- be 
pleued to state: 

(a) whethar it la a fact that reporll 
have been received about the mb-
manasement and wastace In the tex-
tile milla In the country; 

(b) if IO, the action Government 
propose to take to stop such happen-
lnp; and 

(cl whether it ia abo a fact that 
the Initilm National Trade Union Con-
,..,,. has threatened to Ia unch a dl-
reet action in thla regard! 

The Depafy Minister la the Mlalltr7 
Of Co-eree (Shrl "· V. Bama-
1Wam:r1: <•> and (b). Reports are 
received from a rew mills a.bout so.nc 
mismanagement or stock.s accumula-
tion or other difficulties in a few tex-
tile mills. In all these cases, prompt 
action has been taken in accordance 
with the provisioru of the Industries 
<Development and Regulation) Act, 
11161. Thar• are, at nream. r:ilht 
millil IUldei: illVell\l&abllQ. 

Pew..S- -llirJ Committee 

•195. Dr. SaroJlnl Mahlsbl: Will the 
Mini tcr of Commerce be pleased to 
state: 

(a) whether Government have 
accepted the recommendatlon1 made 
by the Powerloom Enquiry Commlt-
ke headed by Shri Allhoka Mehta; 
and 

(b) it IO, th• action taken by Gov-
ernment thereon' 

Tile Depat7 Milllster la the Mlalstr:r 
or Co-.ree (Shri s. V. Rama-
swamy>: (a) The recommendationa 
made by the Powerloom Enquiry 
Committee are still under tlie colll.i-
deration of Govemmenl 

(bl Does not lll't!l!. 

Medenalatlu el TnlUe llMl.-r, 

0 196. Shrl Ueda: Will the Minister 
of Commerce be pleased to refer to the 
reply given to Starred Question 
No. 253 on the 27th Au11ust, 1985 and 
state: 

(a) the extent to which modernisa-
tion of textile industry hu been com-
pleted by the indi11enous production; 
and 

(b) the etrort1 made to keep the 
textile machinery manufacturinl 
plants up-to-date! 

The Deputy Mlniller In the Mlnls-
tr:r of Commerce (Shrl 8. V. Rama-
swamy): (a) During the first four 
years of the Third Five Year Plan 
period, replacement of 1.17 million 
spindles has been effected by indi&e-
nous spindles and for 24.576 spindles 
by imported spindles. Similarly 
21,900 looms were replaced by indi-
1enoua looma and 800 loolJll by 
imporW autamatic lOGIDI. 




